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No. DJA/Trg./Conf./PO-MACT at oi-5./1125/2023/Esau 05"‘ August. 2023
To,

vi? The Ld
Z The Ld
3. The Ld
4. The Ld
S. The Ld
Ii. The Ld
7. The Ld

. The Ld
9. The Ld
“Z

ll). The Ld.
l l. The Ld.

Principal District & Sessions Judge (l-lQs), Central, Tl-IC.
Principal District & Sessions Judge, New Delhi, PHC.
Principal District & Sessions Judge, East, KKD.
Principal District & Sessions Judge, North-West, Rohini.
Principal District 8: Sessions Judge, South, Saket.
Principal District & Sessions Judge, South-West, Dwarka.
Principal District 8: Sessions Judge, West, THC.
Principal District 8.: Sessions Judge, Shahdara, KKD.
Principal District 8: Sessions Judge, North, Rohini.
Principal District & Sessions Judge, South-East, Suket.
Principal District & Sessions J udge, North-East, KKD.

Sub.: Core Competence Conference on Knowledge, Skill and Perspective Development for
PO MACTs (Full Strength), Police Officers & Nodal Persons of Insurers on
l5"‘ September, 2023. '

Respected Sir/Madam,

As pct the approved Training Calendar for the year 2023, the Delhi Judicial Academy
shall he conducting the subject Conference on 15"‘ September, 2023 at Delhi Judicial
Academy. Sector-l4, Dwarka. New Delhi-110078.

The nomination list of Judicial Officers for the aforesaid programme is enclosed as
.-‘\IlllL‘Xlll"lf ‘»\‘. The schedule of the programme shall be communicated in due course.

lt is requeste<:l‘ that nominated Judicial Officers posted in your district may kindly be
communicated about their nomination in the aforesaid programme through your good officc.

In case an Officer requires exemption from attending the programme, hdshe may move
their application in advance through the concerned Ld. Principal District & Sessions Judge. If
the exemption is required on urgent basis, an intimation to that effect may be sent to the
Academy through e-mail, followed by a formal application duly forwarded by the concerned Ld.
Principal District & Sessions Judge. In case the nominated officer is transferred, the
successor Judge shall stand nominated for the programme automatically.

The nominated Judicial Officers may kindly be advised not to list any judicial work on
15'“ September 2023, so that litigants and lawyers are not inconvenienced. ln case some
judicial work has already been listed, it may be preponed or udjoumed accordingly, to the extent
possible.

With regards,
Yours faithfully,

I-Incl. .' As above l
 iti Choudhary)
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONSJUDGE (HEADQUALTERS)
TIS HAZARI COURT‘ DELHI

~—-— .'w» 

No. JOTP/Gaz./2023 Dated Delhi the ‘" fig ??'??"6‘
I  i

As directed copy of letter No. DJA/Trg/Conf./P0-MACT & Ors./1725/2023/3394 dated 05"‘ August,
2023 received from the Delhi Judicial Academy, Dwarka, New Delhi, forwarded for Information and
necessary action to :-

. Sh. Ashutosh Kumar, PO MACT, Central District, Tis Hazarl Courts, Delhi.
Dr. Pankaj Sharma, P0 MACT, Central District, Tis Hazari Courts, Delhi.

. The PS to Ld. Principal District & Sessions Judge (HQs), Delhi.
4. The Branch In-charge, Facllltatlon Centre, Tis Hazari Court, Delhl.

~_,é./ The Website Committee, English/l-ti.od1{Tls Hazarl Court, Delhl.
6. The Branch In-charge, Pool Car Section, Tls Hazarl Courts, Delhi
7. The LAYERS for uploading the same.  while(Kaveri Bawej )

District Judge (Commercial Court)-07
Offlcer In-charge Judicial Branch, Central

for Principal District & Sessions Judge(HQs)
Tis Hazarl Court, Delhi.
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